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SHJU P. K. 000: Penicillin. which is 
a wODderful, healer, CaD also become a 
killer if it is not properly given after as-
certaiDiDg the sensitivIty or susceptibility 
of the patient to it. If there is any bad 
reaction, theu immediately the aDtidote, 
A<irenalin, should be given. Fl10m the 
reply !liven by the hon. Minister. it is un-
derstood that th~ ambulaDCe was ca\1~ for. 
That meaDS, the doctor who weut there 
did DOt have the antidote for the reaction. 
If that is so, T would like to know the 
time hig between giving the antidote for 
tbe peDicillin reaction and the actual in-
jection. What is the reason for the delay? 

SHRI SATYANARAYAN SINHA: As 
I have lIBid. aU the aDtidotes were given, 
but the ambulance· was sent for because it 
was thought better to take the patient to 
the Willingdon Hospital where the rcsUlCi-
tation machine was available. That 
machine is not available in all the dispen-
saries. 

SHRI P. K. DEO: For posl-mortem 
inquiry. 
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EXPORT DUTY ON JUI'E Gooos 
, . '572. SHRl INDRAJfT (lUPTA: ,Will 
the. Minisler of C()MMERCE be. p~ 
to state: 




